*¥1349. SHRI BHARAT BHUSHAN BATRA, M.L.A.: Will the Urban Local
Bodies Minister be pleased to State:-

(a) the names and addresses of persons whose houses have been
demolished by the Government while constructing Rohtak-Gohana-
Panipat elevated Railway track in Rohtak togetherwith the details of
area demolished;

(b) whether any compensation have been given by the Government to
the abovesaid persons; if so, the extent of the amount given as
compensation;

(c) the names and addresses of persons whose shops have been
demolished by the Government while constructing the abovesaid
elevated railway track togetherwith the details of area demolished
alongwith the extent of amount given as compensation; and

(d) whether any scheme has been formulated by the Government for
the rehabilitation of those people whose shops and houses have
been demolished togetherwith the details thereof?

ANIL V1], URBAN LOCAL BODIES MINISTER

(a) & (c) No Sir.
No houses/shops have been demolished while constructing the
Rohtak-Gohana-Panipat elevated Railway Track in Rohtak by the
State Government.
(b) No.

(d) No.
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